USER MANUAL FOR DIRECT SELLER LICENSE

1. Goto FoSCoS Home Page and click on “Apply for New License/Registration” then click on
“General”
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Apply for New License/Registration

Where is the premise of operation?

General Railway Station

airport/Seaport
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2. Select the state from the drop-down menu
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ote: Each location il be sl separatelense (except transporter where o e all vehicle of a si business). n case FBO is having
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endorsed.
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premise/unit located in more than one state, FBO has to declare one premise as head office and shall obtain Central License for Head office and separate license for other
location as per eligbilty criteria (Central or State License or Registration).
A Food Business Operator (FBO)'s premise shall have only ane FSSAI Licanse or Registration on which any number of kind of businesses (Ko8) can be
andorsed.

Select Kind of Business (Multiple Selection can be made from each group)

Mamufactarer [0)

If conducting food business activities such as storing, wholesaling, retailing, distributing, transgorting, food vending agencies, supplying, marketing atc

Storage (Except Controlled Atmosphere and Cold)

Storage (Cold / Refrigerated)

Storage [Controlled Atmasphere + Cold)

Wholesaler
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3. Select the Direct Seller under the Trade/Retail tab, choose the correct option as per
turnover and click on “Proceed”
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Select Kind of Business (Multiple Selection can be made from each group) English & *

Manutacturer [0}

Trade/Retail (1)

If conducting food business actvities such as storing, wholesaling, retailing, distributing, transporting, food vending agencies, supplying, marketing tc.

Storage (Controlled Atmasphere + Cold)

Distributor

A person appointed or authorized, directly or Indirectly, by a Direct Selling Entity through a legally enforceable written contract to
undertake direct selling business on principal to principal

®Turnove greater than 20 crorey/annum (Central License]

CTurnower upto 20 erores/annum [State Lieense)

®Turnover up to 12 lakhs/annum [Registration]

Food Vending
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4. Click on “Proceed” to fill the application
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View Eligibility

After assessment of kind of Business(s) selected and inputs provided, you are eligible for:

S.No Kind of Business License Category

1 Trade/Retad - Direct Seller State License
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6. Setthe premise location accurately
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Set Premise Location

Note: For selecting exact location, drag and drop the red marker( $ Jshown in the map.
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7. Select the products (under Direct Seller) and click on Save & Next
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Fill Application Details

Form "B": Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail QProduct selection S - Tpayments

Application Reference No. 20240709104721369 Company Name: pyfimited
Premises Address: test, Bijni Civil Sub-Divisian, Chirang, Assam, 546454

Kind of Business Selection made
Trade/Retall - Direct Seller Turnaver upto 20 creres/annum [State License]
View all FS5A1 standardized Products
Direct seller o

NNUAL RETURN
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Fill Application Details

Form "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail @ Product Selection @ i - T payments

Application Reference No. 20240709104721389 Company Name: putiimited

Premises Address: test, Bijni Civil Sub-Division, Chirang, Assam, 546464
Kind of Business Selection made

Trade/Retal - Direct Seller Turnaver upto 20 crores/annum [State License]

owe all FSSAI standardized P

Direct Sefler °
SiNo. Food Product Category Action
1 02 - Fats and oifs, and fat emulsions Delete

Select Food Category Save B Add
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8. Enter the details for Sign Up and Click on Submit
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Sign Up Details -

Applicant Details

Applicant Name

Primary Contact Detail
Email *

Belongs To *
g Pleasa Salect

Sacondary Contact Detail
Email

Belongs To Please Select

20240709104721389

Confirm Password *

593931 &)

Enter Captcha
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9. Enterthe OTP received on both- Mobile and email and cliclk on Submit.
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Confirm Verification Code

Verification code has been sent to Mobile No. 79X0000CX41 & Email ¢ p@gmail.corm.

1f you have not received OTP on SMS. Please click here for GTP on Call.

Verification code has been sent to your Secondary Mobile No. SX00G0GL0 & Emal 1d p@gmail.com.

H you have not received OTP on SMS. Please click here for OTP on Call

10. On successful Signup, the login ID is generated.
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User Sign Up Successfully

¥ou have registered with FOSCOS and login i crested Successtuly. Your login i &
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11. Enter the Communication details.
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Fill Application Details

Safety and Standards Act, 2006

Form "B" : Application for License / Renewal of license under Fos

& premises Detall @ product selection © iis - T payments
—

Application Reference No. 20240709104721389 Campany Name: pytiimited
Premises Address: test, Bijni Civil Sub Division, Chirang, As
Kind of Business Selection made

Trade/Retal - Direct Seller Turnover upto 20 crores/annum [State License]

Registered Address
Address * State * Py -

t- hirang v Pincode *
Chirang 546464

Same as Registered Address ® ves O Mo

Conespondence Address
Address * State * Assam v
test s
District crirang v Pincode -
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12. for the License
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Other License Detaills)

fdd &

Select License w Choose file | o file chasen
Save

Wead Office/Registered Offce License Detalls(if Applicable)

License Ne.

Food Safety Mitra Details{If Applicable)

FSM No,

Period for which license required

Select Year *

DITIONAL INFOR ON S ACT, 2006
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13. Upload all the mandatory documents.
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Doument uploaded successfully. ‘/

Form "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

&premisesDetail @ Product Selection 02 Communication Details 8 Required Document Tpayments
Application Reference No. 20240709104721389 Company Name: putiimited
Premises Address: test, Wil Civil Sub-Division, Chirang, Assam, 546464
Xind of Business Selection made
Trade/Retad - Diect Seller Turnover upto 20 crores/annum [State License]
5MB, Type:pd,
View Mandatory Documants
Note:
SNo.  Document Description Submission Type « Al Documents shall be sel-attested by Authorized Signatory/
Proprietor/ individual or Applicant before uploading.
« “denotes document 1o be submitted on letter Head of the
firm/company etc.
Ustof
Directors/Partners/Propristor/ExecutveMemders ||
andatory
1 of Society/Trust with full address and contact View / Delete
details with nomination of authorized signatory *
View Sample Document
Photo LD and address proof issued by ——
3 Government autharity of Mandatory CHEGN. B4 | No fle chosen
Proprietor/Partner/Directors)/Authorised
Signatory. View Sample Document
Proof of possession of premises. (sale deed/ Rent i
: _— o
3 agreement/ Electricity bil, etc.) View Sample

Document

Partnership Deed/Self Declaration for

[+

14. Click on Save & Next
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£55 Act 2006 and Rules and Regulations made thereunder. Our facilty shall comply with the general hygiene and sanftary requirements a mentioned in English &
the Schedule 4 of the Fss (Licensing and Registration of Food Businesses] Reguiations, 2011 Doumant uplosded successfully.
+ 1/We shall abide with afl conditions of Lcense. v

» Expected capacity/turnover of the food business is to the best of my knowledge. I/We shall modify the License as and when our eligibiity in the
mentioned criteria changes.

o i/We shall be responsible for Parmissions/No Objection Certificates from other Govt. bodies wherever requiced. Doument uploaded successfully.

* In case of manufacturing, the endorsed products refer to products for which standards are prescribad as per FSS (Food Products and Additives) \/
Regulations and £S5 (Heaith Supplements, Nutraceuticals, Food for Special Dietary Use, for Special Medical Purpose, Functional Food and Novel Food)
Regulations, 2016 and FSS {Approval for Non-Specific Food and Food Ingredients) Regulation, 2017 and FSS (Alcoholic Beverages) Regulation, 2018. Only
products as per above mentioned FSS regulations are allowed to be manufactured. In case of proprietary food manufactured by us in our manufacturing
facilities, |/we shall follow the FSS Act, 2006 and subsequent rules and regulations made their under and shall be fully responsible for the safety of

propristary food as mentioned in the form.

o In case of repacking of food articles, the food tems shall be brought/transported 1o our unit under hygienic conditions with proper bulk packaging while
maintaining the required special storage/transport conditions

« I shall manufacture only Standardised Products, it types and sub-types as per FSS (Food Products and Additives) Regulations, 2011. In case of a
deviation In ingredients or additives of the endorsed food products, | will get my icense modified under sutable category before manufacturing of such
food products

o 1/We have complied with all the permissions/rules,

which are applicable to my food business and the premises of the food business such as CGWA NOC
ate

* 1/We do not possess more than one active license/registration for any other food business{es) at the same premises.

« I have read/understood the punishment provision under Section 61 of FOOD SAFETY AND STANDARDS ACT, 2006.
“61. Penalty for false information. If a person, in connection with a requirement o direction under this Act, provides any information or produces any
document that the person knows s false or misleading, he shall be liable to penaity which may extend to ten lakh rupees.”

1do hereby solemaly affirm and declare that allinformation and particulars furnished here by me are true and correct to the best of my knowledge.
Dectaration || Conditions of License || Inspection Checkist

won || SR A || PRy ate g

DOCUMENTS REQUIRED )DITIONAL INFORMATION FSS ACT, 2006
ANNUAL RETURN RULES, 2011
FORM D-1/FORM [

NEW/RENEWAL/MODIFICATION
EGULATIONS
Importe
Exporter GAZETTE NOTIFICATION

ADVISORIES/ORDERS

1 Disclaimer | Site Man | Refund & Cancellation Policv | Terms & Conditions
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15. E-Sign using Aadhar/Mobile — Enter the Mobile/Aadhar number and click on “proceed”.
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® By Mobile O By Aadhar

Mobile No *

[rssom ]

Note: If you update the Mobile number, the same will aiso be updated in
the primary contact details of the FoSCaS profile.

P Type here to search

16. Select the payment method
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Form "B": Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail @ i i - 2 payments

Application Reference No. 20200709104721389 Company Name: pvtiimited

Premises Address: test, Bijni Civil Sub-Division, Chirang, Assam, 546464

Kind of Business Selection made

Trode/Retad - Direct Seller Turnover upto 20 ereres/annum [State License]
“Tatal Amount: Rs. 1000 (R, 1000{Apaication Fee])

O nline Payment through Razorpay (O PayUsiz

Mote: L.IT division Is required to prepare  user manual for raising the ticket related to payment errors, 80 Help’ utlity has been ensbled. FB0s can now
register their tachnical issues by login into their windaw.

TIONAL INF
ANNUAL RETURN
ke

ATION

ﬂ B Type here to search



17. Proceed with the payment.
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Amount paysble is
%1,000 + Convenience Charges
Select a payment method —_

Credit/Debit Card Pay with Credit/Debit Card

Card Number

Natbanking

Expiry Date o

et
- [

Cardhoider's Name

PAY NOW

Cancel Payment

Foneres oy diRazorpay

4Razorpay
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18. Application receipt is generated.
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Application Receipt
wYeBdCmVuZHNOcmVhbQplbmRy ¥mo.
NeteencaNe:  si0azig Bace:
Name af Company] s Category of icense:
Organizaton:
Premises Address et B4 S Divisir
Chiang, Acsam, S48464
Kind ofBusimess:  TradefFaca - Giroct Sller
icense Fee )
Tots Fee Pk
wote
1. FSSAL doesn't contact appikants over teleghone for License! Regitration. Queries relting o
ceported ot hlpdesk
1450710150 anl foscns motication i3 g n
21 case you receive ueries by sutherties on your sppication. You are required Lo respond within
50 doys tn vl rejecton o your oppikation b legin ntn FSSAT Fond Safery Complonce
System 1 s and passward o <ol us at TOUTIZIO0 for any
darcation.
s 2 copy of Farm any hind of e autharies
——— d
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19. The status of the application will be Stage 2: Document Scrutinization”.
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Dashboard Dashboard Click To View Notifications

Incomplete Appli Submitted Applicatio Reverted Application

with Successful Payment by Authority

Surrender / Transfer

Annual Retum

dification Application wi

dification application is stil in pros pplication will be g ence [Madification application wil woid expiry of license / registration. I

Inspection 1f you initiate Renewal Application, while M

unfreeze after issusnce of renewal of license / registration.

Quarterly Returm for Exporter
Submitted Applications - License -]

Audit Management
Note:

Hygiene Management 1.1 case you receive queries by authoribes on your application, You are required to respond within 30 days to avaid rejection of your application

on of rejection application. Click Hare
Help
: sirea. | Comparytomes Applostion Tpe? | Lcerse Catego® | Lt Updeted On% | _ K08 S
1

Six Monthly Lab Testing Report

ptlimited 20240709104721389  test, Bijni Cvil Sub-Division, Chirang, Assam, | New License State License 09072024  ViewXOB Stage 2: Document Scrutinization | View receipt
Improvement Notice 546464 -
View History
Adjudication
Pay penalty P Next
Head Office License
e Submitted Applications - Registration Certificate [+)
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